CENTRAL ADOMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

OA No, 256 of '97 along with
MR No, 134 of '97,

[

Present : HON'BLE MR, JUSTICE A.K, CHATTERJEE, VICE CHAIRMAN,
HONYBLE MR, M,S, MUKHERJEE, ADMINISTRATIVE MEPMBER,

ABDUL MATIN MOLLA
WR3,
UNION OF INDIA & ORS, (Post)

For applicant ¢ Mr, Samir Ghosh, Counsel,

For respondents : Mr, 3.,K, Duytta, Counsel,

Heard on ¢ 30,9.97. Ordered on : 30,9,97.
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A.K, Chatterjes, VC,

Heard 1d, Counsel for both the partiss,
Mr, Ghosh 1d, Counsel on behalf of the petitionsr on “

instruction submits that his client does not want to proceed with

w7

the matter-any further,
On such 3ubm13310n, the 0,A is disposed of for. non—prosa—
cution. The M,A is also disposed of accordingly, No- opden is passed,

*

as reqards costs,
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